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ELECTION COMBISSION OF INDIA

KOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delfi-Z10001 Dated; 15 September, 2021 /24, Bhadrapnda,
I543 (Suka)

No.100/BR-LC/04/2021-MLA (2): - In pursuance of Section 21, and In exerdse
of the powers conferred by sub-section (1) of Section 22 of the Representation of the
People Act, 1951 (43 of 1951), the Election Commission of India, in consultation with
the Government of the State of Blhar, hereby: -

()  designates the officer, specified in eolumn (1) of the TABLE below, to be

the Returning Officer, and

(i)  appoints the officers, specified in column (2] of the said TABELE, to be the

Assistant Returning Officer to assist the Returning officer in the
performance of kis lunetons;
in respect of bye-election to the Legislative Council of the State of Blhar by the
members of the Legislative Assembly of the State, to be held in pursuance afl the
Commission's Notification published in the official Gazette of the State on 15.09.2021: -

TABLE
Officer designated as Officers appointed as
Returning Officer Assistant Refmrning Officer
1 2 ;
Sh, Sanjay Kumar Agrawal, Commlssioner, | (i}  Sh. Dhirendra Kumar Jha, Deputy
Pama Division, Patna Director, Food, Patma Division,

Patna

(i) Sh. Rejeev Kumar Srivastava,
Additional Collector, Patma

{iif) Sh. Pawan Kumar Sinha, Deputy
Secretary, Bihar  Legislative
Assembly, Patna

By order,
SUMAN KUMAR DAS,
SECRETARY.
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